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again before the expiry of six months 
contrary to rules laid dOWn earlier; 

(e) it so, whether this relaxation 
has been made applicable to candi-
dates rejected by the Services Selec-
tion Board; and 

(d) it not, the reasons therefor? 

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan): 
(a) and eb). Yes, Sir. 

(c) No, Sir. 
(d) The Services Selection Boad 

tests are designed to assess the fit-
ness of a candidate on a scientific 
basis. Sufficient improvement in a 
candidate to enable him to reach an 
adequate standard to enable him to 
qualify is not likely to occur in less 
than SIX months. Withdrawal of thiS 
restriction would therefore result in 
infruCtUOU9 effort and expenditure. 
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Proof and Experimental Centre, 
Chandipur 

1889. Shri G. Mohanty: Will the 
Minister of Defence be pleased to 
state: 

(a) the amounts of revenue realised 
in 1957-58, 1958-59, 1959-60, 1960-61, 
1961-62, 1962-63 from (i) Military 
lands and (ii) Sea-fisheries under the 
control of the Proof and Experimental 
Centre at Chandipur in Balasore Dis-
trict, Orissa; and 

(b) whether it is a fact that the 
fishermen who have been regularly 
catching fish in those fisheries have 
been au thorised, though not as before 
under auction-sale? 

The Minister of Defence Produc1iioD 
in the Ministry of Defence (Shri 
Raghuramaiah): (a) and (b). As the 
land including fisheries pertaining to 
the Proof & Experimental Establish-
ment, Balas{)re, is under the man~e­
ment of Government of Orissa since 
1957, the information is not readily 
avaIlable. The same is, however, 
bemg collected and will be laid on the 
Table of the House. 

Export of Dmenite to Czechoslovakia 

1891}. Shri R. S. Pandey: Will the 
Prime Minister be pleased to state: 

(a) the progress in the negot'a+'cns 
for exporting ilmenite to Czechoslo-
vakia; and 

'h) the nature of the report receiv-
!d, it any, regarding the analysis 
carried out On the samples at this are 
sent to Czechoslovakia? 




